
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM: PRESENT: SHRI BHASKARA PANTULA MOHAN, MEMBER (J)

SHRI V. NALLASENAPATHY, MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 23.O7.2O18

NAME OF THE PARTIES: Tristar Container Services (Asia) Pvt. Ltd.
V/s.

Elektrars Shipping Pvt. Ltd.

SECTION 9 OF INSOI'ENCY AND BANKRUPICY CODE 2016

Order

1s. c.P. (rB)- 107 (MB)/2018

Counsel for both sides present. At request, list this matter on

06.08.2018.

V. NALLASENAPATHY
Member (Technical)

BHASKARA PANTULA MOHAN
Member (.Iudicial)


